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IN THtr NATIONAL GRT]T]N TRIT}UNAL
SOI.J'l'lIIrRN ZONL, KALAS Mn I lAL, CI II]NNAI

oA ttst2023 (sz)

IN THE MATTER OF:

Tribunal on its 0\ /n motion SUO
MOTU based on the News Item in
Indian Express Newspaper, Dt..

24.07.2023 titled "Mass Fish Kill in
Bengaluru, fisherman blames civic
mess flor 3.6 ]akhs loss and
pollution"

VERSUS

Member Secretary, Karnataka State
Pollutiorr Control Board, Bengaluru,
Karnat.aka and Ors ...RESPONDENTS

AFFIDAVIT ON INSPECTION REPORT ON
BEHALF OF THE RESPONDEN'T NO. 1 KSPCB

I, Ashok Kunrar S. R. Son of Ra.iashckarappa . S, aged about 50

)'ears, currently posted as Regional Olllcer Ilommanahalli Region,

Karnataka State Pollution Control Board (KSP()B), " Nisarga [Jhav'an",

Shivanhalli, Bangalore, Kanrataka 560010, do hereby solemnly afflrm

and declare as under:-

1. That the deponent is working with Respondent no. I KSPCB,

and as such, I am n'ell conversant with the facts and

circumstanccs o1'the plcscnt case on the basis of the information

derived frorn the olllcial records, and hence, I am competc'nt and

thorized to verify, sign and swear this aftidavit on behalf trl",hc

ent no. I KSP(-'ll.

ff*r^* *u-er ( 'L

AT'PLICANT

t

J



2. ]'hat on dire'ctions o{'this Ilon'blc (ircen 'l'ribunal vide Order

datecl 04.12.2024. tire cleponcrrt is liling thc l{epor1 dated

05.12.2024 in continuation to its previous report dated

03.10.2024 on behalf of'the answering responden[ no. I I(SPCB,

basecl on the irrsperction by the ot'ficials of the answering

respondcnt no. I KSPCltl. l'hcrc wes del1, in uploading thc

03.10.2024 as the saicl reporl was not supported with the

Affldavit of the respondent official.

3. 'l'hat it is respectfully submitted that the ansu,crirrg respondent

no. 1 KSPCB will be obliged to provide any additional

information or further report if so directed t-,y this i'lon'ble

'l'ribunal and herebv submit this aflfldai,it 1br kincl consideration.

4. '['hat I have read and understood the contents of the

accompanying report. 'I'he sanre has her:n clralted by the olficials

of the.,ansrvering rcsirondcnt no. I KS;l'}CIJ ar.rcl ther crinlerrts

therein are true and corect- as per the ol'llcial rccords iradc

available to me and same has been understood by me.

5. 'lhat the contents ol'the

of its original along

photographs of the lake

alficlavit and thc same arc

bro'ity'.

accompall)/il1g Ileport is true cropy

with its Annexures: Rl'1 on

may be read as part and parcel of this

not repeatcd herein fcrr the sake of
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Veriflcation

veritied-on this18-gf4,-"r'.ranuary," 2025.a1 f]engaruru, that the contents oItheabove' affidavit #" tt,. ancl corect on the basis ot'rny knorvleclge and of.licialdocuments' No part of it is false ancl nothing material has been conceale<J
thcre lrorl.
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